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HARYANA GOVERNMENT
EXCISE AND TAXATION DEPARTMENT
Notification
The 1st October, 2019
No. 89/GST-2.— In exercise of the powers conferred by sub-section (3) of section 9 of the Haryana Goods

and Services Tax Act, 2017 (19 of 2017), the Governor of Haryana, on the recommendations of the Council, hereby

makes the following amendments in the Haryana Government, Excise and Taxation Department, notification
No. 48/ST-2, dated the 30th June, 2017, namely:-

Amendment
In the Haryana Government, Excise and Taxation Department, notification No. 48/ST-2, dated
the 30th June, 2017, -

In the Table, -
(1) for serial number 9 and the entries thereagainst, the following serial number shall be substituted,
namely: -

)] 2 (€)] 4)

“9. | Supply of services by a music | Music composer, Music company, producer or

composer, photographer, artist or | photographer, artist, or | the like, located in the
the like by way of transfer or | the like taxable territory. ”;
permitting the use or enjoyment
of a copyright covered under
clause (a) of sub-section (1) of
section 13 of the Copyright Act,
1957 relating to original dramatic,
musical or artistic works to a
music company, producer or the
like.

“9A | Supply of services by an author by | Author Publisher located in the
way of transfer or permitting the taxableterritory:
use or enjoyment of a copyright
covered under clause (a) of Provided that nothing
sub-section (1) of section 13 of the contained in this entry shall
Copyright Act, 1957 relating to apply where, -
original literary works to a (1) the author has taken
publisher. registration  under  the




